FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR

EAGLE HOME APPLIANCES PRIVATE LIMITED OPERATING IN GLASSWARE,
PLASTICS AT
4TH FLOOR, PARMAR GALLERY, S.NO.77, SHIVARKAR ROAD, WANAWADI, PUNE,
MAHARASHTRA, INDIA, 411040
(Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor along with PAN & EAGLE HOME APPLIANCES PRIVATE
CIN/ LLP No. LIMITED
CIN: U26100PN1965PTC139986
PAN: AAACT3316M
2. | Address of the registered office 4th Floor, Parmar Gallery, S.No.77, Shivarkar
Road,Wanawadi, Pune, Maharashtra,India,
411040
3. URL of website NA
4, Details of place where majority of fixed assets are Pune
located
5. Installed capacity of main products/ services N.A, Since Trading/Service Co.
6. Quantity and value of main products/ services Turnover Rs. 9,90,042/-
sold in last financial year
7. Number of employees/ workmen 1
8. Further details including last available financial Available at the website of IBBI
statements (with schedules) of two years, lists of (www.ibbi.gov.in) or can be sought by emailing
creditors are available at URL.: on email ID of RP: cirpeagle@gmail.com
9. Eligibility for resolution applicants under section Available at the website of IBBI
25(2)(h) of the Code is available at URL: (www.ibbi.gov.in) or can be sought by emailing
on email ID of RP: cirpeagle@gmail.com
10. | Last date for receipt of expression of interest 19/02/2025
11. | Date of issue of provisional list of prospective 22/02/2025
resolution applicants
12. | Last date for submission of objections to 27/02/2025
provisional list
13. | Date of issue of final list of prospective resolution 02/03/2025
applicants
14. | Date of issue of information memorandum, 02/03/2025
evaluation matrix and request for resolution plans
to prospective resolution applicants
15. | Last date for submission of resolution plans 02/04/2025
16. | Process email id to submit Expression of cirpeagle@gmail.com
Interest
AMIT PAREEK
Resolution Professional
Date:04/02/2025 In the matter of EAGLE HOME APPLIANCES PRIVATE LIMITED
Place: Guwahati Registration No: IBBI/IPA-002/1P-N00413/2017-18/11205

4th Floor, Ram Prasad Complex, Chatribari, Guwahati-781001
Email: cirpeagle@gmail.com/amitpareek99@yahoo.com
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FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
EAGLE HOME APPLIANCES PRIVATE LIMITED

Home First Finance Company India Limited

OPERATING IN GLASSWARE, PLASTICS AT 4TH FLOGR. PARMAR GALLERY,
SNO.TT, SHIVARKAR RODAD, WANAWADI, PUNE, MAHARASHTRA, INDIA, 411040
{Under sub-regulation [ 1) of reguiation 364 of the Insolvency and Bankruptcy Board of India
{Insalvency Resolution Process for Corporate Persons | Regulations, 2016)

homeﬁ'rSt CIN: L65990MH2010PLC240703,

We'll take you home Website: homefirstindia.com Phone No.: 180030008425 Email ID: loanfirst@homefirstindia.com

APPENDIX- IV-A [See proviso to rule 8 (6)] RELEVANT PARTICULARS
1. | Mame of the corparate debior slong EAGLE HOME APPLIANCES PRIVATE LIMITED
SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES with PAN & CIN LLP M. CIN: UZB100PH 1365 FTCL 3008R
E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule B (6) of the Security Interest (Enforcement) S | PAN: AMALTEIIEM
n 21 Adoress of the I'Eng-E-EIEﬂ affice Ath Floor, Parmar allesy, S.MoUT T,
Rules, 2002 _ I ; ; : - Shivarkar Road,Wanawadi, Puns,
Motice is hereby given to the public in general and in particular to the Borrower (s) and Co-Barmower (s} as per column (i) that the below described immovable properties as per column (iif) morigagedicharged to the Secured Creditor, the physical I — | Maharashira india, 411040
possession of which has been taken by the Authorised Officer of Home First Finance Company India Limited for realization of its dues plus interast as detaded hereunder and whereas consequent upan failure o repay the dues, the undersigned in exerciss 3 ;.UFL_ cf_.&*t.?ﬁ_'tﬂ s m===n | A
of power conferred under Section 13{2) of the said Act proposes to realize dues by sale of the said propertyfies and it will be sold on "As is whereis”, “As is what is”. and "Whatewer there is” as described hereunder. The auction will be conducted "On Line”, for 4 E’:I"'w“:ﬁ"“; ::::’I::"J‘"" o Fune
the recovery of amount due from Borrower {s) and Co-Borrower [5) 25 per column (1), due b Home First Finance Company India Limited. A. | Instaled capacily af man products’ | MLA, Since Trading/Senace Ca.
T SErices
Sr. | Name PROPERTY ADDRESS Date of Demand Date of Reserve I EMD Date and Last Date & Time | MNumber of &. | Quantity and vals of main products, | Tumiwer Rs. 9.90,042,
No. | Borrower (s) and Damand Notice | Possession| Price | Amount | Time of of Submission | Authorised it F?'E.'.'" lest financialyear |
a £ | Kumbes af gmployees wWorkmsan 1
Cﬂ'Em'l'ﬂ'l'l'Er 15' th:& A.I'IHEI-LII'!‘ Autllﬂﬂ u[ Emd a' nl"ﬂ::er F_l: | F|:"'||"||:‘ rh",;1,."||I5'|rn:IE,.rI'i|"|,g Insll:.:iurullah‘:c_l [ A':'.Jllnﬁli:\- .-r: thw '.'n:[;:mrn af |BE: :l;uww hhl.Efr-':.'u"u:
| BHEHFﬂEﬂtE [ fimanciad statements (with schedules) | or can be sought by emailing an emmail D of
t. | Babasaheb Vitthal Satpute, | Flal-103,A wing SILVER DREAMS,GAT NO 645at MANJARI KH, Havell, Pune. | pa.oa2024| 2101718 | 24012005 | 2021050 | 202 105 | 0703-2025 | 05032025 | asa4p84rry i,
Manisha Babasaheb Satpute | 412307 Pune Maharashira-412307. Bounded By : North by - Oul of Gat No. 645, {11am-2pm)} (upto Spm) o. | Blgiility for resoluton spplicants | Avallable B2 tha webaite of BB {www.bblgovin)
south by - 40 feat Koad, East by - 20 Feet Road, West by - Proparty of Mr. Balasaheb. , | tnder saction 25(24h) of the Code s | or can be sought by emaiing on email 1D of
: z : ; 1 | avadabia at URL Ff: clipeape@smpdtcom
2 | Nilegh Pandurang Kale, Flat No.05, Shramsafalya, Second Floor, Survey No. 78, Hissa no. 1, Behind | p1-p4-2021| 1195850 | 23-01-2025 | 4000000 | 100000 | O7-03-2025 05-03-2025 4773500909 10;| Lawst date for receipt of expresson of | 19/02/ 2025
Hirabai Pandurang Kale Saiprabha Building, Dangat Estate, Shivane, Pune 411023 {11am-2pm) (upta Spm) | interesi
I . 11, | Danie of maaue of pravisional =t af 2302 F0FE
E-Auction Service Provider E-Auction Website/For Details, Alc No: for depositing Branch IFSC Name of | prospiective resalution applicarts.
Other terms & conditions EMD/cther amount Code Beneficiary 12 ;E;f::'uﬂ If::JE?TiS&DI'- of objections | 27/02/2025
Company Name ; e-Procurement Technologies Ltd. (Aucton Tiger) hittp:diwww. homefirstindia.com 01 2020036268117- UTIBODOD395 Authorized Officer. 13.] Date of issue of final list af- | 02/03,/2025
Help Line No :079-35022160 149/ 162 https:ihomefirst auctiontiger.net Home First Finance Company India Home First Finance - Dﬂ:-'sﬂ;m:':t f-'.I'EJ_:IluI'.II.'.-'I Lzl . S
Contact Person ; Ram Sharma 8000023247 Limited - Company India Limited gl i Sdorgs e MR Rt
e=Mail id : IEI’!‘_IIFHSHC'@EUEﬁCII'I[igE-".I'IE:'| and SUEDH@EUEL‘DI’I“QE‘T.I’I@ Axis Bank Lid., MIDC, Andheri East, regques] fof |-u5lr:- ution plang w
Bid Increment Amount - Rs. 10,0001-, The sale will be done by the undarsigned thraugh e-auction platform provided at the Web Portal (hitps:/ihomefirst auctiontiger.net). E-Auction Tender Document containing online e-auction bid form, declaration, T i R s e T
General Terms & Conditions of online auction sale are available at Portal Site. To the best of knowledga and information of the Authorized Officer, there is no encumbrance on the properties. However, the intending bidders should make their own | rasciution plans _
independent inquirles regarding the encumbrances, litke of propertyfies put on auction and ciaims! nghts! dues! affecting the property, prior 1o submilting their bid. The e-Auction adverisement does not constiute and will nod be deemed 1o constitule any 16| Process amail id o subma Expression- | clipesgle@gmall com
commitment ar any representation of Home First, The property is being soid with all the existing and future encumbrances whether known or unknown to Home First. The Authorised Officer! Secured Craditor shall not be responsible inany way far any third- | of intarest ;
party claims/ rights/ dues, The sale shafl be subject to rulesicondifions prescribed under the securitization and Reconstruction of Financial Assets and Enforcemant of Secunty Interest Act, 2002, In case of any discrepancy English Version of the Notice —_. m::"ﬁ;::::ﬂ
will be treated as authentic. In the matter of EAGLE HOME APPLIANCES PRIVATE LIMITED
Registration Ne: IBBLIPS.O02/1PN00813,2017- 18/ 11205
I STATUTORY 30 days SALE NOTICE UNDER THE SARFAESI ACT, 2002 Date:08, 02/ 2025 i H e Prabingy s SCa T S TR O
The borrower/ guarantors are heraby nofified 1o pay the sum as mantioned in the demand notice along with upto date interast and ancillary expenses before the date of e-Auction, failing which the property will be auctioned! sold and balance dues, if any, wil e Emac peagipfeman com smitparoe=ahEvanas com
be recovered with interest and cost
Date; 04-02-2025 Place; Puna aigned by Authorized Officer, Home First Finance Company India Limited
Form No. INC-26
[Pursuant to Rule 30 of the Companies
(Incorporation) Rules, 201
b, VIR o I . 1 i 1 Shifting of Registered Office from the State of
&}ﬂiﬂl ad:' CH nara Bal] k@ . . I REEQ‘L"E:!W EEGtI?n, REQI-DI'IE' ﬂﬂIEE, PI.III'IE 1' R Magharash?ra to the State of Karnataka
ACksnmiera i i Uitz s Premium Point Building, 4th Floor, Jangli Maharaj Road, Opp. Modern High School, Shivaji Nagar, Pune 411005 i fore the Central Government
e = ¥ : egional Director, Western Region, M
Il!‘ﬁui‘g;m.—_-. Syndicate I Email : recropune@canarabank.com, Landline: 020 25512118 In the matter of sub-section (4) of Section 13 of
Companies Act, 2013 and clause (a) of Sub-
rule (5) of Rule 30 of the Companies
. . (Incorporation) Rules, 2014
E-Auction Sale Notice  AND
: : = . Seekout Talent Innovations India
E-Auction Sale Notice for Sale of Imnmovable Properties under the Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) of the Security Interast o Ulggg\ég;ﬁzhizlgg%gzmw)
(Enforcement) Rules, 2002 ha\}ing its Registered Office at
Notice is hereby given to the public in general and in particular to the Borrower (5) and Guarantor (5) that the below described immovable/movable properties mortgaged/chargad to the Secured Creditor, the possession of which has baen laken by the HD-316, WeWork Futura,1st Floor, Sr, No 133(P),
Authorsed Officer of Canara Bank, Respective Branches, Pune will be sold on “As is where is”, “As is what is” and “Whatever there is" basis for recovery of below mentioned amount plus further interest and charges due to the various branches of Canara CTSPTI‘:‘:%@ 'ﬁfﬁ;f:stf‘at’r:'ﬁgg;ar‘:ﬁagu"e’
- . . - i - - - - L " tl tl .
Bank from Borrower Details of full description of the immovable movable properies, Reserve Price, EMD and last date to deposit EMD are as follows: (All amount in Actual Rupees) NOTICE iSmi'.].:I'g%I;/ca;itl g:n}zarm (Ie ng:%nr:
sl Mame of Branch & Outstanding Amt. & . . Date of Reserve EMD & Last Date Known Public that the company - proposes to make
No. Name of the Borrowers | Type of Possession : LoCtin & CURuls of the FIOPYISY E-Auction Price to Deposit EMD Encumbrance gggt'i'gﬁt'%tooﬁch‘ih%erggar'nggr‘]’;g‘”;\irt‘t i
1 | Branch : Pune Laxmi Road-ll [15320] Rs. 1,91,73,673.92 (Rupees One Crore | 1) Flal No, 2A, 2nd floor, Abhijeet Apartimenl, CTS No. 394, seeking confirmation of alteration of the
Mobile- 8208244460 Ninety One Lakh Seventy Three |admeasuring 372 Sq.ft along with adjoining terrace of 110 Memorandum of Association of the
, ' I ; : : Company in terms of the special resolution
1. M/s Jain Trading Co, 508 Narayan Peth, Near Patrya Maruti Thousand Six Hundred Seventy Three qu.ﬂ Sltualgd at Marayan peth. Taluka Haveli, Pune. Dist. passed at the Extra Ordinary General
Chowk, Pune - 411038 and Paisa Ninety Two Only) plus along | Pune standing in the name of Mrs.Shakuntala Waghmal Meeting held on 03rd January, 2025 to
E.Hr.‘ufardithandWaghmalJain :Enrmwﬂr' with intergst from 31/12/2024 '& cost iJH“". Bounded As EEEF*CTS Mo 335. wnst“CTS Mo 393, ED 02.2025 RE 72.90 ﬂﬂﬂf— Rs. 7.29.000/- bt Khown enab|e the Cqmpany to Change its
: tharaon | North-Foad, South-Portion rezerved for Post Office R it Eant Registered office from "State of
2. Mrs, Shakuntala Waghmal Jain {Guarantor) ; : 2 {(Rupees Seventy |(Rupees Seven Lakh Twenty Bank Maharashtra” to the “State of Karnataka”.
4. Mrs. Geetanjali Vardichand Binaykiya, All Rio At : Flat o, | TYPe ofPossession: Symbolic | 2) FlatNo. 28, 2nd floor, Abhijeel Apartment, CTS. No, 394, Two Lakh Minety |  Nine Thousand Only) Any person whose interest is likely to be
2A And Flat No. 2B, Znd Floor, Abhijest Apartment. CTS No | admeasuring 475 Sq:fi. along with adjcining lerrace of 123 Thousand Only) |  on or before 19.02.2025 affected by the proposed change of the
394, Narayan Peth, Taluka Havell, Pune - 411030 {-sq.ft situated at Marayan Peth, Taluka Hawveli. Pune. Dist. up to 5.00 PM registered office of the company may
| Pune standing in the name of Mrs. Geetanjali Vardichand deliver either on the IV_I(_:A-21_ portal
| Binaykiya. Bounded As Under: East - CTS No, 395, West - (www.mca.gov.in) by filing investor
| CTS. Morth - Road, South - Portion reserved for post office ggr?:ipr;"::e;(i)srtgr:é gigtsiftﬁisze?%lggrc?% r?sr
2 | Branch : Pune Station Road, Camp [15324), |Rs. 74,78,503.36 (Rupees Seventy | All that part and parcel of Property Duplex Row House No. 67, | 20.02.2025| Rs. 27,80.000/- Rs. 2,78,000/- | Not kriown to supported by an affidavit stating the nature
Mobile- 9870050123 Four Lakh Seventy Eight Thousand | On Ground + 1st Floor, in "Sajjana Co-Op Housing Society {Rupees Twenty | (Rupees Two Lakh Seventy Bank of his /her interest and grounds of opposition
1. Mr. Krishanadev Paradnat Dubey (Borrower), Five Hundred Three and Paisa Thirty | Lid.", OnCTSMo. 1527, 5. No. 108, 144, 164, 178, 188, 258, Seven Lakh Eight Thousand Only) to the Regional Director, Western Reg'°'t‘|;
2. Mrs. Geeta Krishnadev Dubey (Co-borrower). Both R/o | six Only) plus along with interest from | Tenament No. 67, Near Babasaheb Ambedkar Chowk, Golf Eighty Thousand|  on or before 19.02.2025 Hg\(;?t%%f ﬁgma:tﬁﬁfa:Gsu’m?ﬁ.rfgé’o%z
At : L.55M1362 Maharastra Hsg. Society, Yerwada, Pune - | 31/12/20%24 & cozt therenn | Club Read Yerawada. at Yerawada, Tal. Haveli, Disl. Pune - Only) up to 5.00 PM within fourteen days from the date of
411006 Type of Possession: Symbolic | 411006. Owned By-Krishanadev P. Dubey publication of this notice with a copy to the
3. Mr. Dastagir Magan Mulani (Guarantor) First Lane Near applicant company at its Registered Office
Vishal Medical, Sr. No. 191, Nagpur Chawl, Yerwada, Pune- at[)tf;%awr‘zsskn;e?tioqe?Ftie|0WsI- No 133(P)
-316, WeWork Futura,1st Floor, Sr, No |
411008 CTS No 4944, Magarpatta, Hadpsar L.E., Pune,
4. Mr. Sampat Kachru Pawar (Guaranteor) & 76 Bhairavath Pune City, Maharashtra, India, 411013
Mandir, Mear 99 Tadiwala Road, Jagpat Chal, Pune-401001 | For & on behaffof Seekout Talent
3 | Branch: Pune Rasta Peth {15331) Re. 1,62,67,877/- (Rupees One Crore | All That Part And Parcel of Property A Bungalow, On S. Mo. | 2g.02.2025| Rs. 53,86,000/- Rs. 5,38,600/- Nal known 1o Innovations India Private L'm'g‘aﬂ
Contact: 3739232876 & 90970722678 Sixty Two Lakh Sixty Seven Thousand ?5.'14.'3.'13. Shivshambhu Magar, Mear VIT College, at [Rupees Fifty (Rupeos Five Lakh Thirty Bank Date - 04.02.0025 LALIT PATEL
1. Mahavir Construction (Borrower) Shirish Dattu Misal Eight Hundred Seventy Seven only) plus | Kondhwa Bk, Tal. Havel, Pune -411048, Three Lakh Eight Thousand Six Pﬁat:e.: Pune lel(I?I(F;1E4%£g§'I)
(Proprietor), Sr. No. 5, Shivshambonagar, Goutam Bhudha Soc. along with Interest from 01.08.2024 & cost Owned By-Reshma Shirish Misal Sunny Shirish Misal. Eighty Six Hundred Only) :
Kordhawa Bk, Taluka Havel, Dist. Pune. Pune-411048 thereon - . | Bounded as : East- By Road, West- By Part of Same 3. No., Thousand Only}| on or before 19.02.2025
2. Shirish Dattu Misal, Shivshambo Nagar, Sr. No. 5, Near ViIT | 1YPe of Possession: Symbolic | North-By Road, South-By Property of Mr. Mane up to 5.00 PM
College Kondhwa Bk, Taluka Haveli, Dist. Pune, Pune-411048
3. Sunny Shirish Misal (Guarantor), Shivshambao MNagar, SrNo CLASSIFIED CENTRES IN MUMBAI
2, Mear VIIT College Kondhwa Bk, Taluka Haveli, Pune - 411048 gACd -
: andra b
4 | Branch: Pune Chinchwad [15322] Rs. 42,30,383.20 {Rupees Forty Two | All That PartAnd Parcel of Property Store No. 3, Lower Ground | 29.02.2025 | Rs. 21,60,000/- Rs. 2,16,000/- Mot known to HEE 8 LR AR R
Contact; 9739232876 Lakh Thirty Thousand Thres hundred th:n:ur. Eanara) Complex, S, Mo, 132A A, Mhalsakant college (Rupees Twenty | (Rupees Two lakh Sixteen Bank Reckon
1. Mis Metalman, Prop: Mr. Suresh Gopalan Nair. E L 56 J | Eighty Three and Paise Twenly only) | road, Akurdi, Pune, Owned By- M/s. Metalman Prop. Mr. One Lakh Sixty Thousand Only) %’;}‘fl’:'%{é’mﬁsﬂ
Block Midc Bhozari, Pune Maharashira 411028 plus along with interest from 31.07.2024 & | Suresh Gopalan Nair. Bounded as - East - By 5. MNo. Thousand Only) on or before 19.02.2025 ’
2. Mr. Suresh Gopalan Nair, Sukhwani Hertage, C 10, | costthereon | 13/2A/2, West - By 9 Mir Road of PCNTDA | North - By 24 Mtr up to 5.00 PM lsgll’;:slerﬁgldve”isi"g’
Second Floor, Akurdi- Pune - 411035 Type of Possession: Symbolic | Road of PCMC |, South -By 5.No, 13/2A/2 Phone : 26552207
: Mobile : 9869666222/ 9869998877
5 | Branch: Pune Karve Nagar (15339) Rs. 19,21,488.01/- (Rupees Nineteen | All That Part And Parcel of Property Flat No. 14, (201), On| 20.02.2025| Rs. 19,37,000/- Rs. 1,93,700/- Mot known to L
Contact: 9739232876 & 9565780444 Lakhs Twenty One Thousand Four | Second Floor, in “Sarthak Apariment’, On'S. No. 13, Hissa No (Rupees (Rupees One Lakh Ninety Bank K;,’,ﬁ’,*}f;}j”’“’
1. Mr. S8achin D. Dalvi, 5. No. 24, Mavale Ali, Mear Navjeevan | Hundred Eighty Eight & Paisa Zero One | .3 B, Sarade Baugh, Off NDA Road, at Shivane, Tal. Haveali, MNineteen Lakh Three Thousand Seven Phone : 26047542.
Tarun Mandal, Karvenagar, Puna- 411052, only) Pius along with interest from | Dist, Pune-411023.0wned By- Sachin Dinkar Dalvi. Thirty Seven | Hundred Only) on or before P
2. Mr. Balazaheb Mahadev Yewale, Shramik Vasahat Wadar | 01.10.2024 & costthereon | Bounded as : East: By Entrance/Flat No. 13, West : By Side Thousand Only) | 19.02.2025 up to 5.00 PM Phone : 26146229
Vasti, 5. No. 53, Sal Temple, Karvenagar, Puna- 411052 Type of Possession: Symbolic | Margin, South : By Side Margin/ Road, North : By Staircase/ Promserve
| FlatMNo. 8 Vile Parle (W),
{ Mobile : 9167778766
& | Branch : Puna Ramwadi [00261] Rs. 38,94,492.38 (Rupees Thirty Eight | All that part and parcel of Property Consisting of Flal Ma. 808 || 20,02,2025| Rs.15,55,000/- Rs. 1,55,500/- Mot known to o
Mobilo-2793259499 /8208244460 Lakh Ninety Four Thousand Four c Bth floor, AWing, BUA - 367,00 3q. ft., Viundavan Co operating (Rupees Fifteen |(Rupees One Lakh Fifty Five Bank Z‘ZZZ:Z (E)
1. Smt. Arati Mahadev Yadav, Sr No 482 Anand Park. | Hundred Ninety Two and Paisa Thirty | Sociely Lid, Gat No. 9, Near Charholi Khurd, ZF Schaoal, Off Lakh Fifty Five Thousand Five Hundred Phone : 61226000
Ehairﬂw Magar_ Dhﬂnnri_ Pune_ rl,‘rh a 411|:|'15 Eight nnly} plus Elﬂ ng wrth in!&rﬂ.st frDm ;I |‘!'||-E| I'Hjl R-I:Il':'lﬂl E'Iul.c!'lafhﬂll Hhurd. Tl':ﬁl- th':"d. EIE[ PUHE‘ —‘121‘”‘5‘ 'r,hnuEand ﬂnly’: ﬂnlyh Anuja Media
2. Mr. Shailesh Sharadrac Mohite, Fiot No. 84, Bhairav | 31/12/2024 & cost thareon | Owned By- Smt. Arati Mahadev Yadav & Mr. Shailesh on or bafore 19.02.2025 Andheri (W),
Magar, Dhanori, Pune, Mh-411015 Typeof Possession: Physical | Sharadrao Mohite. Bounded as under : East - By Side up to 5.00 PM ([fobilel: 9152895703
| Margin, West - By Enlrance & Ducl, North - By Flat No. 80&, ﬁog}fay_ l(f’%licity
| South -By FlatNo. 803 Mobile : 9870703542
7 | Branch : Pune Bhavani Peth (0361}, Rs. 40,74,675.38 [Rupees Forty Lakh | Shop No. 03, Area-196 Sq. Ft., Ground Floor of the bullding”| 20.02.2025| Rs.19,40,000/- Rs. 1,94.000/- Mot known to il s,
Mobile : 9039723364 Seventy Four Thousand Six Hundred | Shree Swami Samarth Niwas" On CTS No. 1172, Mear Krushi (Rupees (Rupees One Lakh Ninety Bank il 142
M/S Ashapura Enterprises, 77, Nana Peth, Ashok Chowk, Seventy Five and Paisa Thirty Eight | Bhawan, Chamde Galli, at Mew NANA Peth, Nana Feth, Tal . Mineteen Lakh Four Thousand Only) ’ ’
Pune, Maharasta, 411002 Only) plus along with interest from | Havell, Pune-411002, Forty Thousand |  on or before 19.02.2025 s Press Communicatior,
1. Jignesh Murarjee Naram (Prop.), 112 Kumar Park, Insaf | 34/12/2024 & costthereon | Owned By-Mr. Murarjee Hirjee Naram. Only) up to 5.00 PM Mobile: 9820069565/ 9820069568
Mitramadal Laxmi, Jwellers Ambedkar Magar,Puna, Type of Possession: Physical | Boundaries : East-By Building Entrance/Pazsage, West-By R
Maharashira, 411044 | Side Margin, North-By Side Margin, South-By Road Vo
2. Murarjee Hirjee Naram{ Guarantor), 1305, Bhawani Peth., B e o3
Pune, Maharashtra-411042 | -
8 | Branch : Pune Kharadi Branch (06415), Rs. 50,65,672.00 (Rupees Fifty Lakh | All Thal Part and Parcel of Flat No, 401, On #th Floor, of the| 20.02.2025| Rs. 26,50,000/- Rs. 2,65,000/- Neit known to W e
Mobile-3165061909 Sixty Five Thousand Six Hundred | Wing "A" in "Nandinl Orchids”, on Gat No. 11 & Gat Ne.12, {Rupees Twenty | (Rupees Two Lakh Sixty Bank Phone : 26364274 | 26316960.
Mr. Ashitosh Rajesh Gaikwad, Survey No. 64, Bunglow No. | Seventy Two Only) plus along with | Siddharth Nagar, off Gaikwadwadi Road, at Wadki, Tal. Haveli, Six Lakh Fifty Fivea Thousand Only) Multimedia Informatics
48, Geras Greensville, Kharadi, Pune, Mh-411014 interestfrom 31.12.2024 & costthereon | Dist, Pune-412308. Owned By- Mr. Ashitosh R Gaikwad. Thousand Only) an or balore 19.02.2025 ggggg;gg‘g’
Type of Possession: Physical up to 5.00 PM . N .
- Prime P.'ubhctty Services,
9 | Branch : Pune Law College Road [15332]. Rs. 22,89,885.90 (Rupees Twenty Two | All that part and parcel of Property Consisting of Residential | 20.02.2025| Rs. 21,31,000/- Rs. 2,13,100/- Mot known to ;}Z;’Zﬁ(l 2(239 ]
Mobile : B208244460 Lakh Eighty MNine Thousand Eight |Flat No. 09, 3rd Mangalmurti, 3. N, 4011A/212, 5. N, 40/1/5/ (Rupees Twenty | (Rupees Two Lakh Thirtean Bark ' ’
Mr. Bandu Ganpat Gaikwad (Borrower), H. No_ 1033, 5. No. | Hundred Eighty Five and Paisa Ninety | 6K/2, Ambegacn BK, Havell, Dist-Pune, Maharastra - 411046 One Lakh Thirty | Thousand One Hundred io{jzhcﬁeaiyns
3112, Urmila Housing Society, Dhankawadi, Pune, Maharsatra Only) plus along with interast from | Owned by Bandu Ganpat Gaikwad. Boundary of the Flat : One Thousand Only) on or before onn;rlogz.)2’6233794
-411043 31/12/2024 & costthereon | East-By House, West-By Mr Kondhe Apariment, South-By Only) 19.02.2025 Mobile: 9833364551/ 9820199918
Type of Possession: Physical | House, North-By Road up to 5.00 PM Y trenteers,
! ogesnwarti
10| Branch : Pune Chinchwad [15322] Rs. 30,52,303.65 (Rupees Thirty Lakh | All that part and parcel of Property Flal Mo.002, Ground Floor, | 20.02.2025| Rs.14,00,000/- Rs. 1,40,000 Mot known to Fhone: 26763388 o
Mobile 7903130496/ 8208244460 Fifty Two Thousand Three Hundred | Butlding No. B1, Xrbia Hinjewadi Hills Phasa 2, Plol No. R22 To (Rupees {Rupeaes One Lakh Forty Bank
Bhivaji Manappa Agawane {Borrower), Bldg 50, & Scheme | Three and Paisa Sixty Five Only) plus | R25, 5r. No. 38/2, 38/3, 39, 58 & 57, Mauje. Dattawadi Fourteen Lakh Thousand Only) Zi’ié’gi,‘f,i"%)
Mo 10, SecNao. 21, Nigdi Pradhikaran, Pune - 411044 alongwith interest from 31/12/2024 & cost | {Nere), Tal, Mulshi, Dist. Pune - 410506, Owned By - Ramesh Only) an or baefore 19.02.2025 Phone : 2927 5033.
Ramesh Hari Salve {Guarantor) Flat Mo. &, Building No 50, | therecn | Hari Salve. Bounded as under : East- Staircase, West- Flat up to 5.00 PM ([fobile : 9813095563,
Gulmohar Society, Near Sai Mandir, Nigdi, Pune - 411044 Type of Possession: Symbolic | Mo 001, North- Open To Sky, South-Lobby & FlatMNao. 021 ESP -
SRS = oregaon
11 | Braneh : Pune Kathrud [02079], Rs. 44,39.479.57 (Rupees Forty Four | All That Parl And Parcel of Property A Bungalow named as| 20.02.2025| Rs. 17,30,000/- Rs. 1,73,000/- Mot known 1o iobile 28652400931
Mobile- T7T55926601/8208244460 Lakh Thirty Nine Thousand Four "Kanak‘an", Ground Floor, "Krishna City Project’, On Plot No, (Rupees {Rupees One Lakh Seventy Bank Shark Enterprises,
1. Mr. Dattatray Piraji Belgaonkar (Borrower), Hundred Seventy Nine and Paisa Fifty | 12, Gal Mo, 139, Hissa No. 3, Badekhan-Nandal Road, af Seventeen Lakh | Three Thousand Only) S
2. Mrs. Snehal D Belgaonkar (Co-borrower), D 102, Mayur | Seven Only) plus along with interest from | Kalal, Tal. Phaltan, Disl. Satara - 415528. Owned By- 1) Mr. Thirty Thousand on or bafore 19.02.2025 _
Magri Phase 1, Oppo SBI ATM, Pimple Gurav. Pune; | 34/12/20%4 & cosl thereon | Dattatray Piraji Belgaonkar, 2) Mrs. Snehal Dattatray Only) up to 5.00 PM zétll):ig;l;'fe;rv%ces,
Maharashtra- 411027 Type of Possession: Symbolic | Belgaonkar. Bounded as under - East - By 6 mir. Internal Phone : 28762157 | 28726291
{ Road, West - By Plot No. 21, North - By 15 mir. Wide Road, e A e e T3]
| South-ByPlotMo. 13 Goregaon (E), T
3 Phone: 26852294
12 | Branch : Pune Chinchwad Bijlee Nagar [02811], Rs. 44,11,919.49 (Rupees Forty Four  All that part and parcel of Property Consisting of Flat Mo, 208, | 20.02.2025| Rs. 21,44,000/- Rs. 2,14 400/- Mot known to Mobile: 9594969627
Mobile- 7042113974 Lakh Eleven Thousand Mine Hundred | On Sacond Floar of the building in “Marvel Empire’on Gat No. {Rupees Twenty |(Rupees Two Lakh Fourteen Bank Target Media,
1. Ganeshram Durgaram Choudhary {Borrower), 5 1331 | Nineteen and Paisa Forty Nine Only) | 49/3. Of Alandi-Vadgacn Road. Behind Deenanath Mangal One Lakh Forty | Thousand Four Hundred Goregaon (E),
Gurudwara Chowk, Walhakarwadi, Chinchwad, Pune .| plus along withinterest fram 31/12/2024 & | Karyataya, Mear Shiv Lawns, Al Alandi  Devachi, Tal. Khed, Four Thousand Only) an or before Mobile: 8692959648/ 9702307711
Maharasira-411035 costthereon Dist Pune - 412105, Maharastra, Owned by Mr. Ganeshram Only) 19.02.2025 AD Support Advertising,
2. Vijayraj Pukhraj Siravi (Guarantor), 5. No. 2601, Opp. Type of Possession: Physical 5 Durgaram Choudhary. Boundary _nf the Eiat : East- By up to 5.00 PM %f,’f,‘};i_.”,?g%wﬁo
Saigarden, Chikhali Road, Pune , Maharastra - 411033 f Entrance [/ Flat No. 2017, Wesi- By Side MarginfCOpen Space, o
| South-By Flat No. 207, North-By Side Margin / Open Space U LA
For detailed terms and conditions of the sale please refar the link "E-Auction” provided in Canara Bank's website (www.canarabank.com) or Auction service provider through the website Authorized Officer, 1’{}'0‘},’}?;,.29%823252‘?577/12588"5487
Date: 01/02/2025 Place: Pune hitps:MBAANKNET.com/ or may contact Branch Manager, Respective Branches of Canara Bank during office hours on any working day. Canara Bank

financialexp.epapr.in Pune
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